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(b) and (e). The Government of West 
Bengal have submitted a feasibility report for 
setting up a 240 MW Thermal Power Station 
in North Bengal at an estimated cost of about 
Rs. 45. crores, at any one of the alternate 
sites of Khejuiiaghat old Malda.

The power station will comprise of ins­
tallation of two sets of 120 MW each, annual 
sabable energy being of the oider of 1033 
million kwh

The station is intended to cater to the load 
demands arising from general, industrial and 
agricultural consumers in the districts of 
Jalpaiguri, Darjeeling, Cooch Behar, Malda, 
West Dinajpur and Murshidabad ; and to 
North Bihar with which grid it will be inter­
connected Among other things, this will 
cater to the needs of the tubewells and pumps 
also.

Sending of Bangla Desh Displaced Persons 
to Andaman and Nicobar Islands

4279. SHRI B. K. DASCHOWDHURY : 
Will the Minister of LABOUR AND REHA­
BILITATION be pleased to state :

(a) whether Government have come to a 
final decision to send 50,000 Bangla Desh 
displaced persons to Andaman and Nicobar 
group of islands as proposed earlier ; and

(b) if so, how soon the same will be 
implemented ?

THE MINISTER OF LABOUR AND 
REHABILITATION (SHRI R. K. KHADIL- 
KAR): (a) It is presumed that the question 
refers to the new migrants from East Pakistan 
who came during the period prior to 25.3. 
1971. It is estimated that in all about 6,000 
families (about 30,000 persons) of East Pakis­
tan migrants and repatriates from other coun­
tries can be settled in the Andaman and 
Nicobar Islands initially as the requisite land 
can be cleared.

(b) As soon as the requisite land is cleared 
and the infra-structure of the islands is 
strengthened the estimated number of families 
will be settled. No time schedule as such has 
been laid down for this purpose.

Complaints regarding supply of Bad 
Quality of Rice to Coochbehar

4280. SHRI B. K DASCHOWDHURY : 
Will the Minister of AGRICULTURE be 
pleased to state :

(a) whether Government are aware that 
the Food Corporation of India supplied rice 
to the people of Coochbehar in the month 
of March and April last, which were regarded 
as unfit for human consumption and serious 
complaints were lodged against Officers of 
the Food Corporation at Coochbehar ;

(b) what steps have been taken against 
those Officers in this regard and if not, the 
reasons therefor ; and

(c) whether there is any proposal to cons­
truct large size FC' I. godowns at Cooch­
behar and whether the office personnel will be 
increased to meet the local demand ?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
SHER SINGH) : (a) to (c). The informa­
tion is being collected from the West Bengal 
Government and the Food Corporation of 
India and will be laid on the Table of the 
Sabha.

Rate of Interest on Employees Provident 
Fund

4281. SHRI RAM AVATAR SHAS TRI : 
SHRI R P YADAV :

Will the Minister of LABOUR AND 
REHABILITATION be pleased to state :

(a) whether a very low rate of interest 
(i.e. 5.8. per cent) has been allowed by the 
Employees Provident Fund Organisation on 
the Provident Funds accumulations of the 
subscribers ;

(b) if so, the reasons thereof ; and

(c) the steps Government propose to take 
in this regard ?

THE MINISTER OF LABOUR AND 
REHABILITATION (SHRI R. K, KHAD1L- 
KAR): The administration of the Employee** 
Provident Fund is the concern of the Central 
Board of Trustees set up under the Employees’
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Provident Funds and Family Pension Fund 
Ac(, 1952 and is not the direct concern of 
the Government of India The Provident 
Fund authorities have intimated as under:-

(a) to (c). The rate of interest declared 
for credit to the accounts of the members of 
the Fund in unexempted establishments for 
the year I971-72, is 5.8%. This rate cannot 
be regarded as a very low rate. The declara­
tion of this rate has been made possible by 
the progressive liberalisation in the investment 
of Provident Fund accumulations over the 
past several years. It is proposed to keep the 
pattern of investment under continuous review 
with a view to its further liberalisation.
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